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12. 17 felt.
PAPERS LAID ON THE TAiLB

Review* and Aknua*. Rb*om» or Bharat 
PuMtt and CbmnuwioM Ltd, Nbw

Delhi a n d  Heavy E l e c t r i c a l s  ( In d ia )  
Ltd., Bhopal

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT (SHRI MOINUL HAQUE 
CHOUDHURY) : I teg to lay on the
Table a copy each of the following papers 
(Hindi and Engli&h vemons) under sub
section (1) of Mcttoo 619A of the Compa- 
nio» Act, 1956 :~

(I) (i) Review by the Government on
the working of Bharat Pumps 
and Compressors Limited, New 
Delhi, for the period 1st Jan
uary, 1970 to 31st March, 1971.

(ii) Annual Report of the Bharat 
Pumps and Compressors Limi
ted, New Delhi, for the period 
1st January, 1970 to 31st 
March, J97J along with the 
Audited Accounts and the 
comments of the Comptroller 
and Auditor Genera] threon. 
[Placed in Library. See No. 
LT—1850/72]

(2) (i) Review by the Government on 
the working of the Heavy Elec
tricals (India) Limited, Bhopal, 
for the year 1970-71.

(ii) Annual Report of the Heavy 
Electricals (India) Limited, 
Bhopal, for the year 1970-71 
along with the Audited Accounts 
and the comments of the Comp
troller and Auditor General 
thereon, [placed in Ubrary. See. 
No. LT—1851/72]

IAS a n d  IPS (A p p o in tm e n t by  C om peti
t i v e  E x a m in a tio n )  A m endm ent 

R e g u la t io n s ,  1972

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE DEPARTMENT OF PERSONNEL 
(SHRI RAM N1WAS MIRDHA). I 
beg to lay on the Table a copy each of the 
following Notification (Hindi and English 
versions) sunder sub-section (2) of section 
3 of the all rIndia Services Act. 1951

(i) The Indian Administrative Ser
vice (Appointment by Competi
tive Examination) Amendment 
Regulations, 1972, published in


